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. 	 IN THE CENTRAL A0'IINISTRATfliE TRIBUNAL 

Calcutta Bench 

r•LiR 106 of 2002 
(OA 46 of 1991) 

Present : Hon'ble S121rd BP, Slngh, Idministrative Member,  

F-bn'ble $hri N. Prusty, Judicial ilerriber 

Kelipad Maity 

— vs — 

Ssta Rnjan Maity & Ore. 

For the Applicnt : Mr. S. Tripathy, Counsel (Proxy) 

For the Respondents: Mr0 A.Ganguly, Counsel (Official) 

Ote of Order 	18-07-2002 I 

0R..D E R 

This MA has been filed an refertnce to 

Hon'ble High Court of Calcutta dated 12-7-2001 for rehearing the  

apolication for revietj of the order dated 5-31997. fIA is dispos 

of and O.A. 46 of 1991 will come up for re—hearing on 11-10-2002, 
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